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IN THP. CF.NTR7\L l\DJIFNJ.C::TRl\Tl:VF 't'R TBUJ\17.\J_, I Ji\.J:PtTR BF.NCH I Ji\ i::PUR 

1. Giriraj <'.haturvea i son of shri a.~. ChaturvecU, 

resident of 7 /166, Vi jay Vil la, Behind Bunglow of CPWT, 

~ailway colony, Sawaimadhopur. 

2. Ram Bharat Shan~har son of shri Guljari Lal, resiaent 

of Ward No. 31, Su'f1hash Nagar, Sawaimadhopur . 

. . . . l\pplicants. 

'iTP.RSUS 

1. Shri K. K. l\garwal, Genera 1 11~anager, 'i'7estern Rail way, 

Church gate, 11~uml:>ai. 

/.. Shri :r:.c. Sharma, Divisional Railway ]\~annger, Western 

Railway, Kota division, Kota. 

. ..• 'R.espondents. 

Mr. R.R. Singh, Counsel for the applicant. 

1'1r. S.S. Hassan, Counsel for the respondents. 

CORl\M 

Hon' ble Mr. q. O. Gupta, 11~emher i\dministrati ve) 

H:on'hle l'~r. 1'1.L. Chauhan, l'1eml-ier (Jucticial) 

ORT)F!R ( OR7\L ) 

This Contempt Petition has 'been filed for alleged 

wilful disohedience of the order of the Trihunal dated 

2. Respondent contemners have filed the reply. rt has 

l:Jeen stated that Hon'hle High Court has stayed the or<ler of 

the Trihunal. The learned counsel for the applicant, who is 



present in the court, confirms the same. :i:n the 

circumstances, at this stage this r:ontAmpt "Petition is not 

' main-C.ainahle and, therefore, dismissed. Noticees are 

discharged. 

( M. L. CH:z\.UHAN) 

MP.l'mF.R ( J ) 
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